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Sugar Mills in Public Sector in U.P.

*438. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether there is a  proposal
under Government's consideration, for
settting up a large number of sugar
mills in the Public Sector in Eastern U.P.; and

(b) if so, what ar, the details in

this regard?]
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t{THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION AND
IRRIGATION (RAO BIRENDRA SINGH):
(a) There is no proposed under consideration
of the Central Government for setting up of
sugar mills in the Public Sector in Eastern
Uttar Pradesh. However, three applications
have been received fo, the establishment of
sugar factories in th, Cooperative Sector in
Eastern Uttar Pradesh.

(b) These three applications are for the
establishment of 1250 TCD sugar factories as
under:—

(1) Akbarpur, Distt. Faizabad.
(ii) Ghosi, Distt, Azamgarh.
(iii) Nanpara, Distt. Bahraich].

Strength of Employees of National
Archives of India, New Delhi

*439. SHRI LADLI MOHAN
NIGAM:

SHRI SYED SHAHEDUL-
LAH;

Will the Minister of EDUCATION be
pleased to state:

(a) what is the class-wise strength
pi employees working in the Ad
ministration Wing of National
Archives of India, New Delhi;

(b) what is the number of employees who
are working on (i) regular and (ii) ad-hoc
basis, class-wise and the date of ad-hoc
appointments;

(c) how many of them belong to
Scheduled Castes and Scheduled Tribes;

(d) whether the posts reserve® for
Scheduled Caste and Scheduled Tribes have
been filled up;
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(e) if not, what are the reasons therefor;

(f) what steps Government have taken to
appoint persons against the posts reserved for
them; and

(g) what is the number of persons
appointed against reserve quota in the said
Wing during the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRIMATI SHEILA
KAUL): (a) to (c) A Statement is laid on the
Table of the Sabha (See below).

(d) to (g) There is no separate reserved
quota for the Administration Wing of the
National Archives of
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India. Rosters for Reservation are maintained
on the basis of total staff strencth in a
particular cadre in the National Archives of
India as a whole.

At present 36 post, reserved for Scheduled
Castes/Scheduled Tribes are vacant for regular
appointments. Out of these 22 posts have to be
filled by-direct recruitment and th, remaining
14 posts by promotion from the feeder grades.
For direct recruitment the posts are to be filled

through  the  Union  Public  Service
Commission/ Staff Salection
Commission/Departmental Salection

Committee. For promotion quota posts
reserved for Scheduled Castes/Scheduled
Tribes eligible candidates in the feeder grades
are not available and therefore it has not been
possible to fill up the reserved vacant posts
on regular basis.

Statement
Total Sirength of Working Emplayecs in the Administration Wing of the Notional Arehites of India,
New  Drelhi.
(D). ) GROUP &
N NIL
{11). . GROUP ‘B* (Total strenght—1I)
' " Regular (I} Ad-hoc (Nil)
UR, 5.C. 5.T. UR. S.C. ST,
1 X X X X X
{111} GROUP “C?* (Total strength—43)
Regt:la.l’ {30} . Ad-hoci ( :_8) _
U.R. 5.G. 5.T. U.R. s.c. 8.T.
26 4 X 15 1 [

Tae dates ofappointment of adhoc employeesare 22-2-1972, 31-1-1977,31-1-1977, 1-3-1977
1-3-1077, 4-7-1978, 18-3-1979, 25-0-1079, 3-10-1979, 24-11-1978, 24-11-107¢, 3-12-1979, 5-2-1980,
1-4-1980, 1-4-1980, 1-4-1980, 1-4-1g80, and  31-5-1980.

GROUP ‘D (Total strength-—32
av). ( : gth2) Date of ad
hoc appeint-
ment
Regular (31} Ad-hoc {1}
T e e I R e
U.R. 5G. ST. U.R. 5.G. S.T. 23-8-1 980
13 17 1 1 X X

U.R. (Un-reserved)
8.C. (Scheduled caste)
ST, (Schedulcd Tribe}




